GOVERNMENT OF INDIA
MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP

LOK SABHA

UNSTARRED QUESTION NO. 135.
TO BE ANSWERED ON 29.11.2021

INDUSTRIAL TRAINING INSTITUTES

135: SHRI ARUN KUMAR SAGAR:

Will the Minister of Skill Development And Entrepreneurship be pleased to
state:

(a)  the State-wise details of Industrial Training Institutes (ITls) established in the
country at present;

(b)  whether there is a need to establish more ITls in the country;

(c) If so, the details of decision taken by the Government in this regard;

(d)  the number of ITIs proposed to be opened in the country;

(e)  whether a provision has been made to reserve seats for the persons belong to

poor families; and

(f) If, so the details thereof?
ANSWER

THE MINISTER OF
SKILL DEVELOPMENT AND ENTREPRENEURSHIP
(SHRI DHARMENDRA PRADHAN)

(a)  Sir, the State wise details of Industrial Training Institutes (ITIs) running under
Craftsman Training scheme (CTS) are given in Annexure — I.

(b) & (c) Sir, the State Government assess the demand and need of ITls, no
objection certificates are issued as per fulfillment of standards and norms accordingly
to ITls.

(d)  Sir, the establishment of Industrial Training Institutes (ITls) is State/ UT subject
matter, however if no objection isreceived on a proposal for setting up of ITls, they
are examined and decided as per the affiliation standards and norms. The state wise
details of new ITls opened since 2016 are given in Annexure — Il.

(e) & (f) Yes sir, Government has made provision of 10% EWS quota for
Economically Weaker Sections (EWSs) in admission of ITls & NSTIs W.e.f. from
August 2019 session in addition to existing SC/ST/OBC/Ex service man/PWD as per
respective State Government reservation policies. This 10% quota is restricted within
enhanced unit size only.



Annexure — 1.

Industrial Training Institutes (ITls) running in the country under Craftsman

Training Scheme (CTS) as on 24.11.2021.

Sk State Nos. of Total ITls
1. | Andaman And Nicobar Islands 4
2. | Andhra Pradesh 510
3. | Arunachal Pradesh 6
4. | Assam 36
5. | Bihar 1329
6. | Chandigarh 2
7. | Chhattisgarh 228
8. | Dadra and Nagar Haveli 1
9. | Daman and Diu 2
10. | Delhi 53
11. | Goa 13
12. | Gujarat 507
13. | Haryana 396
14. | Himachal Pradesh 268
15. | Jammu And Kashmir 49
16. | Jharkhand 325
17. | Karnataka 1495
18. | Kerala 460
19. | Ladakh 3
20. | Lakshadweep 1
21. | Madhya Pradesh 1059
22. | Maharashtra 1003
23. | Manipur 1
24. | Meghalaya 6
25. | Mizoram 3
26. | Nagaland 8
27. | Odisha 500
28. | Puducherry 14
29. | Punjab 350
30. | Rajasthan 1643
31. | Sikkim 3
32. | Tamil Nadu 494
33. | Telangana 293
34. | The Dadra And Nagar Haveli and Daman and Diu 0
35. | Tripura 21
36. | Uttar Pradesh 3171
37. | Uttarakhand 188
38. | West Bengal 266
Total 14711




Annexure - i

The State wise details of nhew ITls opened since 2016

Sl. no. State Total

1. Andaman and Nicobar Islands 2
2. Andhra Pradesh 37
3. Arunachal Pradesh 1
4. Assam 8
5. Bihar 490
6. Chhattisgarh o4
7. Delhi 7
8. Goa 1
9. Gujarat 155
10. | Haryana 135
11. | Himachal Pradesh 60
12. | Jammu And Kashmir 14
13. | Jharkhand 114
14. | Karnataka 142
15. | Kerala 66
16. | Ladakh 1
17. | Madhya Pradesh 346
18. | Maharashtra 159
19. | Nagaland 6
20. | Odisha 27
21. | Punjab 28
22. | Rajasthan 201
23. | Tamil Nadu 39
24. | Telangana 24
25. | Tripura 7
26. | Uttar Pradesh 1287
27. | Uttarakhand 60
28. | West Bengal 129

Grand Total 3600
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